Government of Jammu and Kashmir
Department of Law, Justice and Parliamentary Affairs
Civil Secretariat
Srinagar/Jammu

fekfkR
Subject:-Litigation Reforms and effective monitoring of Litigation in Union territory of
Jammu and Kashmir-Appointment of Officer In charge(OIC) Litigation.

GOVERNMENT ORDER NO:- 548 - JK (LD ) of 2026
DATED:- 19 - 0 - 2026

Sanction is hereby accorded to the appointment of Officer’s of Skill
Development Department as menti oned in annexure to this Government Order as
Officer Incharge (OIC) Litigation for the cases indicated against each including
Contempt Petition, if any, pending before Hon’ble High Court of J&K and
Ladakh/Central Administrative Tribunal.

The terms and conditions of appointment of the OIC shall be governed by
the provisions of Government Order No.1673-JK(LD) of 2021 dated 24.03.2021.

By order of Government of Jammu and Kashmir.

Sd/-
(Achal Sethi)
Secretary to Government
No:-LAW-0IC/01/2026 Dated:- 19.01.2026

Copy to the:-

1. Learned Advocate General, J&K.
2. Principal Secretary to Hon’ble Lieutenant Governor, Raj Bhawan.

3. Joint Secretary(J&K), Ministry of Home Affairs, Government of India.

4. Principal Secretary to Government, Skill Development Department.

5. Registrar General, High Court of J&K and Ladakh, Jammu/Srinagar.

6. Principal Secretary to Hon’ble Chief Justice, High High Court of J&K and Ladakh.
7. Director Litigation , Srinagar/ Jammu.

8. Law Officer concerned

0. Officer In Charge Litigation(OQIC).
10. Private Secretary to Chief Secretary for information of Chief Secretary.

11. Private Secretary to Secretary Law.

12. Incharge Website.

13. Government Order file.

14. Concerned file.

S -

LTSV

(Reyaz Ali Bhat)
Deputy Legal Remembrancer
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Annexure to the Government 0

rder No.548 - JK(LD) of 2025 dated 19.01.2026.

ﬁ |
S.No |[CaseNo  [Title of the case OI1C Designation
Superin- L
1 WP(c) No. [Mohd Saleem & another |[Mr. Ujawal tendent
1435/2025 (Vs UT of J&K & others Mahajan ITI Rajouri
_ : Superintendent
5 WP(C) No. |Mohd Saleem & another (Mr. Ujawal ITI Rajouri
B 20252025 [Vs UT of J&K & others [Mahajan J
Principal,
~ lo.A/113/2 lTavaid Ahmad Wani VS M. Imtiyaz Ahmad T kici
> 025 UT of J&K & Others  [Shah =y |
omen,
Srinagar
., 0A/571/202 Mariya Bashir Vs UT of |Mr. Mohammad Is/faligl?%pa‘ @r.
' 5 J&K & others Ashraf Wani o
Srinagar
. (WpC/978/2 [Shahnawaz Shah Vs UT Mr. Mohammad o ;“;f;llpal B
’ 025 of J&K and Ors Ashraf Wani i -
Srinagar
. |0A/7741202 Mohd Muzaffer Wani Vs |Mr. Bilal Ahmad Supdt
' 5 UT of J&K and Ors Wani g
7 WPC/1785/ (Uzma Shafi Vs UT of  [Mr. Javid Ahmad I/C PrincipalITI
' 2025 J&K and ors Ganie Baramulla
Addl.
. [WPC/I894/ [Sumia Hamid Vs UT of Mr. Mohammad o
’ 2025 J&K and ors Ashraf Wani
Kangan
" WPC/1536/ [Rehana Hamid Vs UT of /C SupdteITl |
) 2025 J&K and Ors M. Ishfaq Ahmad |Kulgam
0A/636/202 |Rasik nazir bhat Vs UT Addl. Charge of
10. 5 of J&K and Ors Mr. Ishfaq Ahmad KB Pora
: : Addl. Charge)
WPC/1292/ |Syed Mehvish Vs UT of |\ . . .
11. 2025 &K and Or Mr. Ajaz Ah. Wani [[/C Supdtt. ITI
Pampore
2 OA/743/202 (Tawseef ahmad rather vs (Mr. Moshin Ali Supdtt. W. ITI
l_. 5 UT of J&K and ors Khan Seer Hamdan J




T
E 3 WPC/1342/ Mudasir Ahmad vs UT (M. Fida Hussain  |I/C Supdit. ITI
' 2025 OF J&K Bhat Shopian
14 WPC/1535/ |Ishrat Jan Vs UT of J&K |Mr. Imtiyaz Ahmad |l/C Supdtt.ITI
' 2025 and Ors Mir Pattan
: 2 Principal, K.G.
WP(C) No. |(Gazala Nazir VS UT of e
IS. 111482025 &K & Others Mrs. Shafat Ara - Polytechnic
rinagar
i . . _ Principal, K.G.
0.A/783/20 |Muina Nissar and others |, . i
16. 25 Vs UT of J&K & others Mrs. Shafat Ara Po.lytechmc,
Srinagar
0.A/ 1202 Bashir Ahmad Kumar _ Principal. K.G.
17. 5 ’ and another Vs UT of  [Mrs. Shafat Ara Polytechnic,
1&K & others Srinagar
Principal
: Govt.
WP(C) No. |Azka Rafiq and others VSMr. Imtiyaz Ahmad e
18, |4g5/2025 [UT ofJ&K &others  [Shah Polytechnie for
Women,
Srinagar
Principal,
_ ; . ; Govt.
WP(C) No. [Bisma Shabir Vs UT of [Mr. Imtiyaz Ahmad . :
19. l6722025 &K & others Shah Polytechnic for
Women,
Srinagar
Principal,
. i . Govt.
WP(C) No. [Iqra Aijaz VS UT of J&K Mr. Imtiyaz Ahmad ;
5] K
20 l563/2025  |& others Shah Paiymsctinic ox
'Women,
Srinagar .
Principal,
y Govt.
WP(C) No. |Ahdaf Ul Huda VS UT of Mr. Imtiyaz Ahmad :
)
2L 622025 &K & others Shah oy
Women,
Srinagar
Principal,
WP(C) No. [Shajrat Fayaz & others ; .. (Govt,
22
2. Norans Vs UT of &K & others [V Hekim Javaid pojyiechic,
Bandipora
73 0.A/1073/2 [Tahira Qurat-Ul-Ain Vs |Mr. Ajaz Majeed  [Supdtt. ITI
o 022 UT of J&K & Others Kakroo Kupwara
24 OA/1113/20 [Javaid Ahmad Wani VsMr Imtiyaz Ahmad|Principal ~ Govt

T

v




25 UT of J&K & Ors Shah 'Women
Polytechnic
Srinagar
25 0A/1572/20 |Balram Sharma Vs UT of{Mr Javaid Ahmad [Superintendent
25 &K and Ors ITI Poonch
26 CP/718/202 [Javed Iqbal Vs Shri Mr. Anoop Sharma [Principal Govt
5in [Kumar Rajeev Ranjan & ITI Kishtwar
TA/4952/20 [another
21
27 CCP(S) No. [Shaaib Nazir Vs Shri Mr. Ajaz Ahmad  |(Addl.Charge )
404/2025  |Kumar Rajeev Ranjan & |Wani [/C Supdt.
others [TI Pampore
28 CP/186/202 |Sheikh Gulam Hyder Vs [Mr. Altaf Hussain ([Principal Govt.
5in Shri Kumar Rajeev Shalla Polytechnic
OA/386/202 [Ranjan & others College
4 Pulwama
29 CCP(S) Fayaz Ahmad Bhat Vs [Mr. Mohammad  [I/C Principal (
N0.315/202 |Shri Kumar Rajeev Ashraf Wani Sr. Scale),ITI
S in Ranjan & others Srinagar
WPC/208/2
021
30 CCP(8) NO.|Firdous Ahmad Khan & [Mr. Bilal Supdtt. ITI
329/2025 In janother Vs Shri Kumar  [Ahmad Anantnag
WP© No. [Rajeev Ranjan & others |Wani
362/2022
31 CP/676/202 [Neena Devi Vs Shri rMs I/C Supdtt. ITI
5in Kumar Rajeev Ranjan & |Archana Basholi
TA/79/2025 |others Devi
32 CP/ 2025 in [Shakti Kumar Ganjoo Vs [Mr. Talat Principal Govt.
TA/2400/20 [Shri Kumar Rajeev Mehmood Polytechnic
20 Ranjan & others Jammu.
33 Mr. Ajaz Supdtt. I'TI
WPC/1848/ [Waseem hassan Malik Vs{Majeed Kupwara
2023 UT of J&K and Others  |Kakroo
34 0.A./1976/2 |Balram Sharma Vs UT of [Mr. Javaid Supdt ITI
025 &K and Other Ahmad Poonch
35 0.A./1512/2 |Abdul Rahoof Vs UT of ([Sh. Talat Supdtt. ITI,
025 J&K and Others Mehmood Mendhar

o




36 WP(C)/1226 MOHD AFZAL KHAN |Mr. Anoop Principal Govt
2025 Vs UT of JI&K Sharma ITI Kishtwar
37 OA/1412/20 [Nascema Bano Vs UT of [Mr. Anoop Principal Govt
25 J&K and Others Sharma [TI Kishtwar
38 0A/ /2025 |Sheikh Mohd Rafiq Mr. Ajaz Supdtt. ITI
Majid Handwara
Kakroo

v
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